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3TT ŜPPcTT «TT f a  fa t f t  ^

*r$ f«p*n ^  «rn
3rft ?rv vjt *pt *nrrsr |, faff ^ r?ft 
vt f*p?RT *nr f»rm | , «nrt^a*PT nnr 
<WT S, eft t  ^  5f **TT S W  g I

NCC Training in Higher Secondary 
Schools

+
*746. SHRI A SUNN A SAHIb.

SHRI I1ALIMVDDIN AHMED

Will the DEPUTY PRIME MINIS
TER AND MINISTER OP DEFENCE 
be pleased to state*

(a) what is the duration M NCC 
Training in Higher Secondary Schools,

(b) whether camping ’s an essential 
part of it; and

(c) if so, whether all the cadets com
pulsorily attend it, if not, why it. L so?

THE MINISTER O f STATE IN 
THE MINISTRY OF DEFENCE, AND 
IN THE DEPARTMENTS OF ATOMIC 
ENERGY, ELECTRONICS, SCIENCE 
AND TECHNOLOGY AND SPACE 
(PROF, SHER SINGH) : (a) to (c). 
Under the NCC Rules, a Junior Divi
sion cadet in a School is liable to 
undergo a minimum service training of 
65 hours in a year. He is also liable to 
attend the Annual Training Camp of
10 days’ duration during the training 
year. However, due to financial con
straints, the requirement about camp 
attendance has not been rigidly en
forced.

SHRI A SUNNA SAHIB: It has 
been stated that under the N. C C. 
Rules, a Junior Division cadet in a1* 
School is liable to undergo a minimum 
service training of 65 hours in a year. 
He is also liable to attend the Annual 
Training Camp of 10 days’ duration 
during the training year. Will the 
Deputy Prime Minister and Minister 
of Defence come forward to see that 
the annual camp is made compulsory 
so that the students who are under
going training may get proper train
ing Will it be made necessary for 
all the cadets to attend the camp? 
Will both the things camping and train
ing be made necessary and compul
sory?

PROF. SHER SINGH: Due to thA 
financial constraints it has not been 
possible for us to do ft. Even now 
the Central Government is spend-, 
ing about Rs 65 lakhs a year on aw 
average and the same amount is spent 
by the State Governments. They 
share on *0:50 basis. This much 
money is at -*ur disposal. Within that 
money we l.tve to organise these 
camps.

SHRi A. SUNNA SAHIB: The Ju
nior Officers are not paid salary 
They are paid honorarium to the tune 
of Rs 50.00 Will this hoxlararium
be increase’  Certain eadeto fem T
Outstanding performance.
Minister come forward to MB %*t
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out of the Boys Fund some allotment 
is given to encourage the boys who are 
doing wonderfully well, and also to the 
officers who ate instructing excep
tionally weU in the camp?

PROF. SHER SINGH: Last year 
the Deputy Prime Minister and l.ic 
Minister of Defence gave direction 
that the Committee should be appoinl- 
ed to go into the question of divert
ing some fund from other items for 
the attendance of camps That Com
mittee is going into this question Ivlav 
be, out of that money if we could 
provide for some more people to at
tend the camp that will be done
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SHRI P. M. SAYEED : The washing 
allowance given to the cadets is so 
meagre that the cadets appear shabby 
and it affects adversely the smart 
turnout. X was myself associated with 
the cadets and I know personally

how difficult it was for us to main
tain cleanliness because of the mea 
amount that is given to the cadets, in 
view of this, will the Government look 
into this aspect and increase the 
washing allowance of the cadet??

PROF SHER SINGH* It will be 
examined

Drinking Scenes In Films

*749 SHRI S S SOMANI ; Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to 
state:

(d) whether it is a fact that 4»ome 
times the drinking scenes n In* ftlmc 
do not create good impression «w>i look 
us?ly also, and

0>) if so, the details regarding Ifte 
.juidelines, if any, which hav° k't*n 
issued m this regard’

THE MINISTER OF INFORMA
TION AND BROADCASTING tSHRI 
L K. ADVANI) : (a) and fb). De
piction of drinking scenes occurs in 
films as a part of the theme of the 
story However, the guidelines issued 
under the Cinematograph Act, 1952 
inter alia provide that the Board of 
Film Censors has to -*nsure that 
scenes which have the effect of jus
tifying or glorifying drinking are not 
shown
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